
1 2 3 … … 2000-01 01-02 02-03 03-04 TOTAL TOTAL 
APPROVED 

EXPENDITURE

(1) (1) (2) (3) (4) … (5) (6) (7) (8) (9) (10) (11)
A) i ALL MAJOR ITEMS

-----          a) LAND… … … … ..
          b)BUILDING
          c)PLANT & MACHINERY
-----           … … … … ..
A)iiOTHER MINOR ITEMS

         Total (A)

B)      Specify following items included in 'A' above:
          a) Capitalised Initial Spares
          b)Interest During Construction Capitalised

  c) Provision for pollution Control
+++++++++

Break up of sources of financing
          a) Loans/ Borrowings                                               
                … …
          b) Equity
                 I)
          c) Others
                … …

Total(a+b+c)
NOTES:

(PETITIONER)

STATEMENT OF CAPITAL EXPENDITURE ACTUALLY INCURRED AND CAPITALISED/APPROVED EXPENDITURE

PARTICULARS REMARKS

YEAR ENDING MARCH FROM C.O.D.
R
A
T

NAME OF POWER SYSTEM                                                                                                                                               FORM-9 

i)The break up wherever required and necessary may be given in respect of Loans and Equity financing  supported with respective loan documents etc.

ii) Copies of Approval of PIB/CEA/MOF/Competent authorities  may be furnished in respect of cost of project, its components and scheme of finance.

Appendix-I (Part-III)-(x)


